CENTRAL ADMlNISTRETIVETTRIBUNAL:HYDERABAD BENCH:

' AT HYDERABAD, -
) ) _ 0a,786 of 19%4. 2 J> o
v Dated:7-7-1994.

BETWEENS -~
J gkikula Rama venkata Prasad «e. Applicant

“ and.

1, Union of India represented by secretary,Ministry of

. Personnel & Training, New Delhi.
2. Union public Service Commission rep.by jts Secretary¥.
Dholpur House,New Delhi. .
) 3, Union of India representedby Secretary,Ministry of Welfare,
- ) New Delhi,
l . _ cees Respondents.
counsel for the Applicant H Mr.J.Sudheer, Mdvocate
Counzel for the %espondents H Mr.N.R.Devaraj,Sr.ossc.

CORAMs
Hon'ble Mr.Justice V.Heeladri Rao, Vice-Chairman

Hon'ble Sri R, Rangarajan, Administrative Member,
Hon'ble Tribunal made the following orders-

dmit, Heard both the learned Counself. -In the circum=
stances referred to, R=2 is directed to issuae Hall Ticket
to the applicant with Registration No.IFS' 94/12.»:0.41443/3.1}{
so as to enable him to appear for the Indian Forest service
Preliminary Examination,1994 to be held on 24=7-1994,but
his result should not be published uptil further orders,
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_ DERJTY'REGISTRAR(JUDL).
Copy tos - !

1, Union of India rep.by secretary,Ministry of Personnel
and Training. New Delhi,
. 2. Union Public Service Commnission rep.by its Secretary,
- \\\ Dholpur House,New Delhi.
3 secretary Ministry of Welfare,Union of India,New Delhi,

\\One\copy to Mr,J.5udheer, Advocate, 3-5-703,0pp:01d MLA
fopy to Mr.N.R.uev%r%j7abrd=5QQ_QZQ(BP.)
tTare. '
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T¥PED RY CCrPLRED BY

CHECLED BY PPEOVED s .

I THE CEUTRAL ADLINTISTRALIVE TR:DU rL

AYUERABAD BENCH LT HYDERLBLD,

THE HON'DLE MR.JUSTICE Vo NEELADRI RAC
VICE CHAIRMAY

X RTII & MEMEER(Z)

THE HQOIT' ZLE HELT sCHANDRASEIJE R REDDY

MEM3E

END

THEE HC.'BLE MR o R RANCARGTAN 3

Dated: 7—- <7—1994.
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